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Dr. Suresh Chandra: May 1 know

whether the Government propose to 
have such exchanges with other friend
ly countries also?

Dr. Katju: l i  a suitable opportunity 
offers, it can be made.

G o rkha  B a tta lio n  in  T rivan d ru m

*1220. Kumari Annie Ma§carene:
Will the Minister of Defence be pleas
ed to state:

(a) whether there is any proposal 
to reduce the maintenance staff of 
the Gorkha battalion posted in Trivan
drum; and

(b) if so. the number to be reduced? 
Ttie Deputy Minister of Defence

(Shri Satish Chandra): (a) Yes.
(b) 19 individuals of. the MES staff 

at Trivandrum are proposed to be re
duced during tiie next four months due 
to decrease in work.

Kumari Annie Mascarene: May 1
know whether there was any sugges
tion that instead of disbanding them 
or reducing them for a few months, 
their salary may be reduced so as to 
keep them continued in service?

Shri Satish Chandra: The hon. 
Member wrote a letter and a reply 
has been sent to her.

Some Hon. Members: The House
does not know.
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Shrimati Renu Chakravartty: May
I know, since the passing of the Act 
which was debated in this Parliament, 
even today, the Cantonment Boards 
still have an official majority and that 
that is one of the grievances in these 
Boards?

Shri Satish Chandra; The Canton
ment Boards do have an official majo
rity. It is the deliberate policy decid
ed upon by the DaTence Ministry that 
in the interests of the special circum
stances that obtain in the cantonments 
which are primarily for the troops, 
there should be an official majority.

Shrimati Renu Chakravartty: May 
I know if in the Civil Area Commit
tees, they have full autonomy

Shri Satish Chandra: In the Civil
Area Committees, the Chairman is 
always a non-official.

Co m m issio n  on  S anskrit Education

♦1224. Shri D. C. Sharma: Will the 
Minister of Education be pleased to 
state whether a Commission has been 
appointed to enquire into the present
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state of Sanskrit education in the 
country and to suggest measures for 
its improvement?

The Parliamentary Secretary to the 
Minister of Education (Dr. M.Df.Das):
No Sir.

Shri D. C. Sharma: May I know if 
ihe Central Government is aware of* 
the fact that so many States are think
ing of setting up Sanskrit Universi
ties, and if so. whether the Central 
Government is going to make any 
effort to co-ordinate this activity?

Or. M. M. Das: The Ministry of Edu
cation propose to address all the State 
Governments to report on the arrange
ments for teaching Sanskrit in their 
areas and whether they intend to take 
any steps to improve the present state 
of Sanskrit education.

Shri D. C. Sharma: May I know if 
the improvement of Sanskrit education 
is also going to be one of the items 
for consideration by the University 
Grants Commission?

Dr. M. M. Das: That depends upon 
the Universities.
Short Notice Questions and Answers
P o l ic e  O p e r a t io n s  A g a in s t  M a n s in g h

S.N.Q. 3. Dr. Ram Subhag Singh: 
Will the Minister of Defence be pleas
ed to state: '

(a) whether the command of the 
combined police operations against 
Mansingh and his gang has approach
ed the army authorities of the Eastern 
Command for assistance;

(b) if so, whether that request has 
been complied with by the Army 
authorities;

(c) if the answer to part (b) above
be in the affirmative, what assistance 
has been given by the Eastern Com
mand: and ^

(d) how far the assistance given by 
the Eastern Command has pruved be
neficial in that operation?

The Minister of Defence 
Katju): (a) No.

(b) to (d). Do not arise.

(Dr.

Dr. Ram Subhag Singh: Do Gov
ernment consider it safe from the point 
of view of security of the Eastern 
Command Zone that an area compris
ing over 300 square miles should be 
allowed to be infested by such da- 
coits

Dr. Katju: This is a matter prima
rily for the police. They ere responsi
ble for internal security, end? Govern
ment is satisfied that the State Gov
ernments concerned—there are four 
of them, Madhya Bharat, Rajasthan, 
Uttar Pradesh and Vindhya Pradesh 
—are taking all effective steps for 
overcoming this menace.

Dr. Ram Subhag Singh: Has the
Defence Ministry or the Eastern Com- 
m ur.O  authorities received any com
munication of any nature from any of 
the four States which the hon. Minis
ter referred to?

Dr. Katju: Requests have been made 
for the supply of ammunition and 
equipment, and those requests have 
been acced.ed to and complied with.

Dr. Ram Subhag: Singh: When was
that request first made? Can the hon. 
Minister give us any idea of the am
ount of arms and equipment which 
have been supplied to the police 
forces? •

Dr Katju: I think it would not be
in the public interest to disclose it. 
It is a matter of detail.

Shri Joachim Alva: In view of the
iong and protracted time taken by the 
police to quell the disorders on that 
border, do the Ministry of Defence 
consider that it is high time for 
them to step in.

Dr. Katju: It is not a question of
my stepping in. The police there are 
about 1.600, and they are doing their 
bfest. It is the difficulty of the terrain.

Dr. Suresh Chandra
Mr. Speaker: I do not think we

need go into this question now.
I find several Members wishing to 

catch the eye of the Chair, but they




